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cFNTRAL ADMINISTRATIVE TRIBUNAL 	PRINCIPAL BENCH 

CP 4.53/2003 in OA 494/2003 

New Delhi this the 5th day of February ;  2004 

Hon'hie Sh, Shanker Raju 3  Member (U) 
Hon!hle  Sh, Sarweshwar Uha, Member (A) 

Sh. s..Rciipta 
S/a Late Sh. Manyal Sen Gupta 

Rio 11 P Colony Qtr, No,G-70 
Mohk.,.m Pura, Dehradun, Ut.t.aranchal 

- .Appiicant. 

(By Advocate Sh A.KMishra) 

V t-  r ) LI ) 

The Director Ceneral 
CSI.R, Raf i Mary, New Delhi, 

2. Dr Om Gary 
Dl rector 
Indian Instit-ute of Pet-rolium 
Mohk.am Pura, Deh rdun, Ut.t-aranchai 

= Respondents 

(By Advocate Sh. CB=N=Bahu) 

C) P 0 F P (ORAl . 

Shri Shanker Rau, 

Learned counsel for the respondents has -informed that 

di rections h a v e been complied wit.h by the respondents a n d 

assessment has been done. w,ef, 1-3-1998 whereas id. 

counsel for the applicant ci.ims the assessment- w.e.f= 	1981 

2 	In view of above, Contempt Petition is dismissed. 

40 
Not- i(,es t.o the ai leged cont.emnors a re d -ischj ryed. 	Liberty i 

accorded to the. appiicnt to assai his suhsistny yrevance 

-in an approprit.e nroceedngs 

(Sarweshwar Uha) 	 (Shanker Raju) 

Member (A) 	 . 	 Member (U) 
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